FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF APM DESIGN BUILD PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor APM DESIGN BUILD PRIVATE LIMITED

2. | Date of incorporation of corporate debtor 14/05/2019

3. | Authority under which corporate debtor is

incorporated / registered ROC- Bangalore

4. | Corporate  Identity  No./Limited CIN: U45309KA2019PTC124318

Identification No. of corporate debtor

Liability

Address of the registered office and principal
office (if any) of corporate debtor

BSN Hari & D Ravishankar No.1, Hara Housing,
Gutte Anjaneya Street, Arekempanahalli, Hosur
Main Road, Wilson Garden, Bangalore, Bangalore

South, Karnataka, India, 560027

6. | Insolvency commencement date in respect of | 23.05.2025 {Order received by Resolution
corporate debtor Professional on 21.06.2025}
7. | Estimated date of closure of insolvency resolution | 18.12.2025 (180 days from the date of

process Commencement of resolution process)

8. | Name and registration number of the insolvency | Name: Gagan Gulati
professional  acting as interim  resolution | Reg. Number: IBBI/IPA-002/IP N00893/2019-
professional 2020712832

9. | Address and e-mail of the interim resolution

professional, as registered with the Board Park, New Delhi 110015.

10. | Address and e-mail to be used for correspondence

with the interim resolution professional Delhi, Delhi 110024.

11. | Last date for submission of claims
order by the IRP)

Reg. Address: A-179, First Floor, Sudershan

Email address: advocategulati@gmail.com

Reg. Address: 1-23, L.G.F, Lajpat Nagar III, New

Email address: cirpapmdesign@gmail.com
05.07.2025 (i.e. 14 days from the date of receipt of

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by the
interim resolution professional

Not Applicable

13. | Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in a
class (Three names for each class)

Not Applicable

14, (a) Relevant Forms and Web link: https:/ibbi.gov.in/home/downloads
(b) Details of authorized representatives

are available at:

Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the APM Design Build Private Limited on
23.05.2025 {Order received by Resolution Professional on 21.06.2025}.

The creditors of APM Design Build Private Limited are hereby called upon to submit their
claims with proof on or before 05.07.2025 (i.e. 14 days from the date of receipt of order by the
IRP) to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 24.06.2025

Place: Bangalore Gagan Gulati

IRP of APM Design Build Private Limited
IBBI/IPA-002/IP-N00893/2019-2020/12832
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INVITATION FOR EXPRESSION OF INTEREST FOR Hils § L S POWER CORPORATION LIMITED i

OPERATING IN 24MW HYDRO POWER PLANT AT DUMMUGUDE, i

BHADRADRI KOTHAGUDEM DISTRICT, TELANGANA

(Under sub-regulation (1) of Regutation 36A of the Insolvency and Bankruptcy

Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

IName of the corporale deblor along | S LS Powar Corporation Limited
L

TUESDAY, JUNE 24, 2025

ADVERTORIALR
GNA India Announces “BharatAirFi” Project and Next-
Generation Wi-Fi Infrastructure and quantum computing
facilities under Public-Private partnership BSNL at Bangalore.
G NA India Private Limited is Bangalore o) GCC project coming up by the name

ASHALT Sanctuary this facilities
are designed by Surbana Jurong

Installed capacily of main procucts/ services |24MW Hydro Power Plant
Quanity and value of main products/ | 38.67 MU worth INR 15.41 Cr.
services sold in the last financlal year
[Number of employees/ workmen £

Futher detals indudng last available | The interested PRA's can send an email
financialstatements (with schedules) of two | request to Resolution Professional at

years, ltsof crediors are avaiable al URL: | cip,sls2025@amail.com
9. |Elgibily for ection | The interested PRA's can send an em
25(2)th) of the Code is available al URL: request lo Resalulion Professional at
cirp.sis2025@gmail.com
10. | Last date lof receipt of expression of interes1| 08/07/2025 {extended from 26/06/2025)

ail

11.] Date of issue of provisional st of 12107/2025 (extended from 06/07/2025)
prospective resolution applicants

12. | Last dale for submission of objections (o [17/07/2025 (extended from 11/07/2025)
provisional lst

3. | Date of issue of final list of prospective  [21/07/2025

resolution applicants

14, Dats ofissue of normalion memorandum, | 26/07/2025
ton|

Dl [0 prospecie resouton applcants

lwith PAN/ CIN/ LLP No. CIN: U40103AP2005PLCO47008 based Indo-Japanese Joint venture In-
2. lAddress of the registered office Sy. No. 202/A2, Ashok Nagar, Navalak Gardens, volved in setting up next-generation Wi-Fi
Nellore, Andhra Pradesh, ndia- 524002 - T
3. {URCofwebsile skspowercorporationn it
. ] s T india started Implemended full-scale de-
assets e located Telangena, Sl || ployment of the BSNL approved BharatAirFi

service, GNA Singapore-hased architect,

GNA has announced the launch of
Bharat Smart Chain (BTSC), built on
project, under public-private partnership cutting-edge quantum technology
which provides wifi service to the public at remote  with BSNL on 25% of June 2025, The technology will
areas and tourist sector at very affordable prices, focus on developing blockchain and quantum com-

GNA India is expanding its operations in Banga- puting based sy for financial institutions world-
lore putting up next-generation Wi-Fi communication  wide. Planning full-scale international market entry
infrastructure service center at GCC fa- in 2026, targeting in Southeast Asia, Mid-
ilities coming up at [TIR of KIADB indus- w CEINAN  dle East, and African markets.
trial park Devenahalli at close proximity GNA India is Compliant with
to Bangalore international Airport. International Quality & Security Standards.:

According to NAGARAJAM Director and CEC of ISO/IEC  27001:2022-Information  Security
GNA India the proposed project will have ainvest-  Management System
mentof 500 crores, with an employment potential 150 9001:2015-Quality Management System
of 600. GNA India is already entered into an MOU This ensures operations atworld-class quality and
with ASHALT Industries Bangalore for long term  security standards for A, IT, data, advanced analyt-
lease of 100,000 sq.ft. area for its facilities in their  ics, product development, and consulting services.

15 Last date for submi

16. |Process emailid to submit Expression | cip.sls2025@gmail com
of Interest

5

CAKammula Prabhakar Rao

Resolution Professional

1BBIIPA-001/1P-PO1467/2018-2019/12339

3941, 85, Koduru Enclave, Picchaizh Streel,

Labbipel, Viayawada, NTR Distict,

Dale: 2410612025 Anchra Pradosh 520010, India
Place: Viayawada

For Mis S L S Power Corporation Limited (In CIRP)|

InCred Financial Services Limited InCred
(ERSTWHILE KNOWN AS KKR INDIA FINANCIAL SERVICES LTD) ﬁnan;:é
Rapidared etz o L5 o, 1200, 120 o, B Wi T Calal, PR Ne . 70,6 Bich Raotr - K Compee. Buadre Bt Mutal 400 051

DEMAND NOTIGE » NOTICE UNDER 13 (2) OF THE AND
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTERESY ACT, 2002
under Section 13 (2} of the Securitization and i Fiaancla) Assess ang of Security niziest Act
2002 (the sald Act) reazt with Rwe- (1) ol the Securily Interes! (Entatcement) sules, 2002 ik said Aues). In axercist of
wowers confued unges Szclion 13¢12) of the sa:d Act read with Ruie 3 of said Rude, the aalhorized afficer basissugd Demand,

-

FOAM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Soard of lndia
(insotvancy Resolution Procass for Corporats Personsf Regulatioss, 2016}
FOR THE ATTENTION OF THE CREDITORS OF
API DESIGN BUILD PRIVATE LIMITED
CULARS

pecie det

0
[adbechyurces which coparte cars[ROG- Sargars
a iRearpeealed { taeistarest

—/

108G Section 15(2) of the sald Act, 1 /5.4 tepay
in the respective demand notoes issued Lo them In eetion with above, wotice is kereby gives once again to ) the

[Borrower's/Co-boruwer’s 1o pay wilbin 69 days fram the publication of (s notice, the amounts mditates herent b w,
tagatier with luether interest front ihe dateisy of Desvand Solice ifl tas date of payment, The detal ol tha Sorrover(s} amount
1)
i s At tataniers) Gemand Noti and Amount |
LNBNER1S: 7 2035 - 1HR. 26,40, 163/- (Hupoes Twanty Eghi Lakbs Farty
1. M 8 SPRINGS 2 VISHWA Y 0. JAYAL 8| Thousand One Hundred and Sixty Nine Only) s on 11,06.2025
Description of {immovabla fies):~ Al thaf p  progerty bearing

Vacant' Site bp. 17, Assessment. No.84/12, measuring East to Westd fezt and Noeth o Sauth:17 feef, situated at
i Tal,

lage,
Suaih By - Remalnlng porlion of same praperly West By - Site No.26 North By - Progerty belungs {o Chennappa East By -

[A5ress e £ 0T ST D G st |Reg. Address 3
valessianal ss agisered sift e Bossd | Mew D 110015,

+Fiow. Sudirsha Pk,

| and o

e or 1
[eatussondemc e b et st |
ales:lnal
t S 2 0517.2075 o, 1€ S3ys o taa dato o receipl of

Jorter g 0o IRP)

77 (Gt of cadces. i ary, s Cate {5y ol
fsub-secion (64 of sevtan 21, mywiained oy (Kol Apyiatie

Corpeaate: Henliy Ny Uinded LTahisty iR CHS 300 T3P TE 1205 Roasd Land ares of 630 sq.i along with alt buitdlngs and struciures atiached fo the 2arts or parrnanently astened 1 anyibing:
Jarsicatoe Mo, of corperly ity 2 ! balhprasent and ulure antall sasemantary, anvexsd theroh,
o 5 k I T s Yo Reabesin O L [ha said BOruwers 305 10 i paymenl 10 1061 Fenaion Services Linvied 25 2076530, 5L Ty raceed aguist the douva)
5 ) = ired a5 St 7 T34 nthe said Ack and the appis wtitely t 19 sk, f
WG, B, Boga s izg:;{:ﬂ:g;:::i;:n 07 13§2) / 1304 ot the said wina e g
: (i s S S Authisod Olfior - Far oo Franginl Saceas timand
. it ot o Place Bengarury Die:23.06.2005, {Erstiie Known As Kir Indis Fiaancial Services L)
7. (Estimatad daie of ciosurs of nschancy 19,12.2025 (1) daye from Lhe oate of
| resiuann process process % =
I F SMFG SMFG India Home Finance Co. Ltd.
Ipotosonn sang os Fieen segekiis. | Reg. Numher ; ;{Corporate Ot.: 503 & 504, 5 Foor, G-losk nsipre BKC, BKG Main Road, Bandra Kl Complex, Bandra (£), Murnbai- 400051 |
Grihashakti
sl B8P 0021 Hoaaa92012072 rINASTAK | oge. o :Commerzons T Park, Towst B, 1 oo, No. 1, Mount Ponamalles Road, Porur, Channal— 600116, TN

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]
WHEREAS the undersigned being the Authorized Officer of SMFG Indla Home Finance Co. Ltd, a Housing Finance.
Company Iduy registered with National Housing Benk (Fully Owned by RBI) (nerainaficr referad 1o as “SHEC?) under
Secuitisation and Reconstruclion of Financial Assests and Enlorcement of Securily Interest Act, 2002 (54 of 2009), and in
exercise of Ihe powars conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002,
issued Demand Nofice daled mentioned below under Section 13(2) of the said Act caling ugon you being the borfowers|
(names mentioned below) fo repay the amount mentioned in the said e and Inlerest thereon within 60 days from the date,
of receipl of he said nolie. The borrawers menlioned herein below having failed {0 repay the amounl, nofice is hereby given tol
Ihe borrowers mentioned herein below and Lo the public in general that the undersigned has Taken Possession of tha propet

i
18 {flamos of Insolericy Professonsts derdfiud o
3¢t s Autorisec Rappsentatve of credinrs in | NotAgpicae
class Thres s o sach isa

of powers conferred on me under sub-section (4) of Section 13 of the Act read with Rule 8 of
the Securily Interest (Enforcement) Rules, 2002. The borrowers mentioned here in above in particular and the pubiic in generall
are hereby cautioned nof to deal with said property and any dealings with the property will be subjct fo the charge of “SMHFC”|
for an amount as mentioned herein under and interest thereon,

e i i
cliatoicedrapressntatss are | Papsicl Akess: Nok Applieablo

jwaistinal,

taw
of & eorpale insslvancy resslulion sracéss of ths APM Design Buld Pivase Linited on
3,05 225 24.06.5028),

254

. ) i 4 3
The il cauons shat sabmi it s wil el by i mesrs oy, A o |
o |

Gagan Guiati
Diate; 24 05,2025 IRP of APM Dosign Build Private Limitsd
Place: Qgg)gqlo(a 1BBITPA-DI2MP-NDOREN 201 DJHZB'!%

8. E. RAILWAY — TENDER
£-Tendas Notice No.; SER-EFG- MURL-|
RNC-TORH2¢25 KY, Date: 19.06,2025,
For and on behall of the Prusitent of
India, Chiet Elactical Engineer (Prosoct),
South Egstam Rasiway, 11, Coovont Lare,
Beliaghata, Kolkata-T00015 Invils 4
Toador for the ©lowing werk. Nama of
work and ifs location: Doslgn: Supply,
Erpetion, Tetig & Conmissioning of
132 KV Traction Substalion, Sedlicning|
& Parelloling post ($Ps), and Sub|
sestioning & Parellaing post {S$P6} it
2x25KV Systom on Wur-Ranehi-Tor
section of Ranchi division of Soulh
Eastorn Haiway 0 meel 3000MT foading
targat on EPC mede. Completion period.
of tho work: 540 days ram apoointod
date. Approximate cost of the work:
1162,17,66,377.15, Bld Seeurity:
282,595,000 Validity of offes: 180 days |
from llie dato of opening of tondas,
Lust daté of receiving querios;
03.07 2025, Pro bie maeting: 07.67.2025
11,30 his, Bost of Tondor Documents;
Nt Physical Submisslon of all
documents listod in cfouso no, 2.41.2:
11082025 (15,00 hes. I$T), Closing
dato of tendor: 17.08.2025 (14:00 tys,
IST) Wobsita pasticular whers comypiote|
detai’s of tooder can be swen:
Wi, gov.in, (PR-300}
WiT No.i ST_P_SER 25 KAVAGH |
ted 19,0 . For & o
Gehalf of Prosident of Indla, Dy.
GSTEMorksHQ, South Esstem Raiwey,
Gardun Rasch, Kolkala-T00043 inviles
E-Tender for lbe following work.
Dascription af work: Supply, instaliatiors,
iesling & commissioning of Kavach on
HUN routes (1040 RKMY, inciuciing
associmsd works on secton of Kiaragaur,
Adta, Raneh) & Chakradnenir division
ol South Easler Radway, Approximate|
cost of work: € 257,62.39.44. Eamost|
money: 2 1,00,00.000. Closing date nd
time: 26,07,2025 at 18:00 nes, The
delafied of tender notice for tha above
tender has already been pudlistied in
wobsile: wivwireps.govin,  (PR-303)

[5] SOUTH WESTERN RAILWAY

Tender Notica No. 1/2025SBC
Datod: 19-06-2025

The undacsigned, on behall of e

Feogivont of (s, lvies £ Tondors,

through (REPS only for supply of

following tems

Oeacription of brief :  Supply,
installation 2 Commissioning of]
Conpraskes air piseling. Qty-01 Sel

A

Tendar No. 1826538

Last date for sudmissionTender Due an |
10:30 hrs. on 14-07-2025

For delails fog on: winw.ireps.gov.
‘Senlor Divisionat Materisia Mlznager!
[rugepsmaspRpeisis e Bengalun

Downiad the UTS Motile Apg from
Gnogle Play Store i ass of backing of
uaiuserved lickete

R Ritoay - W S8 sy | R sy,

epaper,ﬁnanclalexpreas;r;qp’“ . »

S| Name of the Borrower(s) Descripiion of Secured Assels Demand Notice | _Date of
No| /Guarantor(s) LAN (immovable Property) Date & Amount | Possession
A e Part A Pacel Of The Picperty Bearig Sie 10 1OTT22| 1 maaumn
Measuring East To West 40 Feet And Six Inches And North To Soutn| o ZLIS208S
LAN - 6010380117093{30 Foet, In Al Messuing 1215 Suate Feel Fomed Sy o, 19/3| o5 E8400%14
1. Hemadrl N, Measuring 1 Acte 20 Guntas Sitated Al Maragondanabl Vikage, | | - Segvenry i
i Bidarahali Hobi, Earstuhile Bangalore, Soulh Taluk, Now Bangalore| 34" 524 FOUT § 4,06 2905
2. Padmavathi N, East Tauk And Boundad O, East By: Sl No. 144 15, West By:| houeand e
o Krshnamurtny 25 Feet Roau. North BY: e N 21, SouthBy: Se No.23. wiinf & ier Foure
The Regisiaion Disii Of Bangalore And Sub Registar Offce Atf  Jtt) 27
Bicaranall i
e And Parcel Of e 21.03.2025
. No. 71, Sile No. 3, Siluated Al Alagudu New Layoul, Kasaba Hobli T | Rs. 28,61,208,52 (R
"-"s"h;:lgz‘g:f,“,v“"z‘z Narsipura,Purasabha Limits, Mysore District, Measuring EastTo West: | Twenty-Eight Lakh

3 e pona B 24 Faol And North To Soun 30 Foel, Bounderie: East B: Propety|Sixy-One Thousand | 0 oo
Bl ! Nirmala And P: Nataraju, West By: Road, North By: Site No. 2,| Two Hundred Four | 206
e B South By: Site No.4. & Paise Filty-Two

SReE with In The Registration District Of Mysore And Sub Registration|  Only) ason
Ofice AT Narsipura, (Here In Aller Reffered As Residential Property)]  14.03.2025
[AIl That Piece And Parcel OF Immovable Pioperty, Beaiing Mo,
198, PLO No. 152200300109001281, Siualed At Halyru Grama,| 5y oo
Halipry Gramapanchayalti, Keishnarianagara Block, Mysors| o 202028
LAN - 6011392115426 it Measiing Eat 1o Vies: 4267 Heles And Nor To St & 2098816.99
1. Jyothi S, 35.356 Meters, Admeasuring 150.86 Sq Melers, And Bounded On: N'Inew»E\ ht
3 |Dlo. Sathish [ The East By: Properly Of Lag Children, Tneuunu%me 23.06.2025
2. Sathish, Sfo. Thimma [West By: Wall And House Of Rangaswamy, North By: K R Nagara Hundred Six & Palse
amananthapure Road, South By: House Of H G Dinesha. Tritty-Nino Only) 35
Wikin The Regstration Distict Of Mysore And Sub Registation ™Y o 00l
Otfce At K R Nagara {Mire) Sub Registar.(Hare In After Reffered To s
s Residentia Proper
[AITThat Peace and Parcelof Property Bearmg SH7 o, 63, 5y No. 3072, T
. Khaneshumari No. 30/2/60, Measuring East To West 20 Feet, Narth To | R 30,78,820.67 (Rs..
';‘m;'agg:‘ﬁm,‘;"gv South 30 Feel, Total Meastring 630 Sq F1, Siuated Al Jekkasandra |Thirty Lakh Seventy.

4 [Sio-Venkatoahmnanre [ Vitage, Kasaba Hobi, Nelamangela Tauk, Bangalore Rural, Distict|  Eight Thousand e
> oomn a7 [And Bounded On The'; East By: SitNo. 58, West By Site No.70,|  Eight Hundred 0
Narcemamthy By |North By: Road, Soulh By: Site No, 65. Twenty-Four & Paise!

alasimuanriny Within The Registration District At Bangalore Sub Registartion Office| - Sixty-Seven Only)

\ Nelamangola, (Hero In Aftr Flffored To As Residential Properly) | _as on 14.03.2023
Place : Bangalore, Mysore, Karnolaka S
Date : 19.06.2025/20.06.2025/23.06.2025 SMFG INDIA HOME FINANCE CO, LTD.

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.
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Tuesday, June 24, 2025

0. 19/6, Son* OF, SeRoERD
axosd, 1 91391382, wbeer

ig@mm% RROBRT WROT BT WORKR

CAUTION- Readers are advised to make appropnate en-
quiries while responding to advertisements in these columns.
Anikethana Publication and Printers, does not vouch for any
claims made by the advertisers. The Printer, Publisher, Edi-
tor and Owner of Anikethana Publxcatmn and Printers., shall

Sride Besd
28t xfoi. Bordath-560056.
bin0s:

Jonded

@onded, went 24, 2025

Bofled TR WP omi, doriiat

(1) ROMOD : (1) b3, B3 D, TE Ko, 298, 20

not be held T an)
such claims are found to be false,
Ssbed-o

\

a@um:m zm, 2 % 33 Ry,

Hegf ww; o, ¢,
ooty K Ay S oso-zs40160
g i, in

TWECERS Tk

GOT. B AL 23 203,

56060 (2) ¢ st , 703 0 (Razogr 6 d autmd B ImEFds Hatat U3 HodID LAY

[Rosiz ~ 8 (1]

[ter] WROT

HIA 2233 - (B2 data - 10460)

(RTF TRFOT o LuT)

U icrony Bt fectde

taipalya, Near Mounl Hera sci
Thanisandra Main Road, Dr. S|

varama Karanth Nagar Post, Ban-
galore-560077, Have Changed My
Name From SHAIKH ABDULLA To
SHAIK ABDULLAH, Vide Affidavit
Dated 23.06.2025 before Notary
SIVAKUMARA.M.N, Bengaluru

PUBLIC NOTICE
BEFORE THE MOTOR ACCIDENTS
CLAIMS TRIBUNAL
MACT NO:2 (SPECIAL SUB JUDGE)
AT THIRUYALLUR
LANO OF 2024 IN M.C.0.PNO.173 OF 2021
Sathyaraj, S/o Anbu Potitioner

Ver

sus

1. Nithya, D/o Arumugam

2. The Manager, New udia Assurance Co.td.,
Respond

2 s 5
PSS weT oKd TINCH UORGT, URr TAR A5 (SRR, FRadL b MK,
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DWoE: 14082025
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Koppal, Karnataka -
583226, have
changed my name
and shall hereafter be
known as SHIVASHANT
MEGHALAMATH.

| AAKRITI D/O Satish
Chandra Gupta, R/0 Flat
No. 404 C Block, Tivoli
Apartments, SH 35,
Whitefield Hoskote Road,
Near Shell Petrol Pump,
Seegehalli, Bangalore East,
Kannamangala, Bengaluru,
Karnataka - 560067, have
changed my name and shall
hereafter be known as
AAKRITI GUPTA.

PUBLIC NOTICE
This is to inform the General Public that, all
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pioperty bearing Flal No.204 on Sscond
in Tower A, measuring
1218 square faet o super buil up area in
the muistoried buiking known as "ANANDA
VALMARK" sitvated at Kammanahalli
Village, Begur Village, Bangalora South
Talug, standing in he name of Mrs. Shobha
Shenoy and Mr. K. Vasudeva Shenoy (foan
applcants) are misplaced from our offce.
We lodged a Police Complaint 0n 24.03.2025
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